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1 CRA 
(SB)

187/2025 MINTU SEN
 Mobile:9434057837
 Email:PRABIRMAJUMDER47@GMAIL.COM

PRABIR 
MAJUDER

12-12-2025 VG ID DISCLOSED

2 CRM (A) 4025/2025 DEBOBRATA HALDER @ DEBABRATA HALDAR
 Mobile:7003578904
 Email:KAUSHIKCHOUDHURY83@GMAIL.COM

KAUSHIK 
CHOUDHURY

12-12-2025 1) ... TRIAL COURT REJECTION DETIALS NOT 
MENTIONED PROPERLY ( C.M.C NO. )...

3 CRM (A) 4034/2025 DILERA KHATUN AND ORS.
 Mobile:9830594149
 Email:PRAVEJ.ANAM79@GMAIL.COM

PARVEJ ANAM 12-12-2025 Act missing in page 1 of petition

4 CRM (A) 4036/2025 BHAGATI PRASAD JALAN @ B. P. JALAN AND 
ORS
 Mobile:9073669811
 Email:RANJANASEAL22@GMAIL.COM

RANJANA SEAL 12-12-2025 1. FOR WANT OF PP COPY
2. CLARIFICATION NEEDED REGARDING PTN 
NUMBER

5 CRM (A) 4044/2025 TAHIDUL ISLAM
 Mobile:7003764276
 Email:TAPODIPGUPTA86@GMAIL.COM

TAPODIP GUPTA 12-12-2025 1) ... NEED R.I. STAMP ON AFFIDAVIT PAGE...

6 CRM(M) 2471/2025 LAXMI DAS
 Mobile:8017814874
 Email:ABHRAJITRC69@GMAIL.COM

ABHRAJIT ROY 
CHOWDHURY

12-12-2025 1) MAKE SERVICE TO RESPONDENT NO 2 AND 
ATTACH DELIVERY REPORT ... 2) WRONG 
DECLARATION IN 1ST PARA

7 CRM(M) 2506/2025 XXXXXX
 Mobile:9830256534
 Email:DEEPAK.PRAHLADKA@GMAIL.COM

DEEPAK KUMAR 
PRAHLADKA

12-12-2025 CRM(DB) 3241/2024 CASE TYPE WRONGLY 
MENTIONED IN 1ST PARA

8 CRM(M) 2509/2025 ALAN ANTHONY ODATH
 Mobile:9748568805
 Email:DIANA.SEN@REDIFFMAIL.COM

DIANA GHOSH 
DASTIDAR

12-12-2025 MENTION P.S. CASE DETAILS IN THE LETTERS 
ADDRESSED TO LD. P.P.

9 CRM(M) 2510/2025 PARTHA DAS @ PARTHA RATAN DAS
 Mobile:7001287305
 Email:SOURAVMUKHERJEEADV@GMAIL.COM

SOURAV 
MUKHERJEE

12-12-2025 AS PER CERTIFIED COPY OF LD TRIAL COURT, G.R. 
CASE NO MENTIONED IN PETITION IS FILING NO. 
HENCE INSTEAD OF FILING NO MENTION OTHER 
REGISTERED NO IN PLACE OF THAT FILING G.R. NO , 
LIKE SL. NO MENTIONED IN CERTIFIED COPY.

10 CRM(M) 2511/2025 XXXXX JOY 12-12-2025 ORDER DATE CRM(DB) 822/2025 WRONGLY 
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 Mobile:8336861983
 Email:JOY.LEGAL782@GMAIL.COM

CHAKRABORTY MENTIONED IN 1ST PARA

11 CRM(M) 2516/2025 ANARUL MONDAL
 Mobile:7439853056
 Email:ADV.OINDRI2002@GMAIL.COM

OINDRILLA 
SARKAR

12-12-2025 CRM 6541/2021 CASE TYPE WRONGLY MENTIONED 
IN 1ST PARA

12 CRM 
(NDPS)

1506/2025 RAKESH SARKAR @ PAPPU
 Mobile:9830301633
 Email:BISWAJIT369@GMAIL.COM

BISWAJIT 
MANNA

12-12-2025 MENTION P.T.N. NO IN 1ST PARA

13 CRM 
(NDPS)

1513/2025 REHAN SULEMAN MANSURI
 Mobile:6289218352
 Email:MUKHERJEE943@GMAIL.COM

ABHISHEK 
MUKHERJEE

12-12-2025 INCOMPLETE SERVICE UPON THE RESPONDENT

14 CRR 5017/2025 SANAT CHANDRA
 Mobile:9830092721
 Email:KISHOREMUKHERJEEADV@GMAIL.COM

AHITAGNI DEY 12-12-2025 NEED CRPC SECTION IN CAUSE TITLE PAGE OF THIS 
PETITION AND PETITIONER NAME MISMATCH.

15 WPA 26696/2025 SUDIP DUTTA
 Mobile:7044118608
 Email:ABHIJITRAY4934@GMAIL.COM

ABHIJIT RAY 12-12-2025 VOKA ADV DETAILS MISSING

16 WPA 26705/2025 SHAMIDEEP BHATTACHARYA
 Mobile:7044075592
 Email:GOURAVHALDER0@GMAIL.COM

GOURAV HALDAR 12-12-2025 FILE RENAMED TO F(ST)-241/2025

17 WPA 26719/2025 SURIA BEGAM
 Mobile:7980922511
 Email:INDRANINANDI9099@GMAIL.COM

INDRANI NANDI 12-12-2025 COMMISSIONER SIGNATURE MISSING IN AFFIDAVIT 
PAGE

18 WPA 26774/2025 PADMA RANGBAJ NEE BAG
 Mobile:9830180689
 Email:RAJAT.LAL.MAITRA@GMAIL.COM

RAJIT LAL 
MAITRA

12-12-2025 FIRST PARA MISSING IN PAGE 1,PETITIONER 
SURNAME SPELLING WRONG EVERYWHERE

19 WPA(P) 517/2025 TAIYABA PERWEEN
 Mobile:9748009754
 Email:KAUSHIKCHOUDHURY@GMAIL.COM

KAUSHIK 
CHOUDHURY

12-12-2025 1.NAME SPELLING WRONG AT ZERO PAGES
2. ORIGINAL AFFIDAVIT COPY MUST BE ATTACHED 
AT 2ND COPY

20 WPLRT 196/2025 GADADHAR MONDAL AND ANR.
 Mobile:9831116177
 Email:HARADHANMON574@GMAIL.COM

HARADHAN 
MONDAL

12-12-2025 1.ZEROX COPY OF ORDER COPY IS MISSING AT 
BOTH COPY
2. PAGINATION MUST BE OMMITED FROM OIGINAL 
ORDER
3. SUB CATEGORY CODE IS MISSING AT FORM A

21 WPLRT 198/2025 MUSA KARIM ALIAS MUSA KARIM MALLICK 
AND ORS.

SYED NEAZ 
AHMED

12-12-2025 1. ZEROX COPY OF ORDER IS MISSING AT BOTH 
COPIES
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 Mobile:9874179649
 Email:ROHON000786@GMAIL.COM

2. LIST OF DATES , INDEX ARE MISSING

Printed On 24-11-2025


